FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF KAVED REALTY PRIVATE LIMITED

Sr. No. | Particulars Details
1. Name of Corporate Debtor Kaved Realty Private Limited
2. Date of Incorporation of Corporate Debtor 02/03/2012
3. Registrar of Companies, Pune

Authority under which corporate debtor is
incorporated / registered

4. Corporate Identity No. / Limited Liability | U45200PN2012PTC142442
Identification No. of corporate debtor

5. Address of the registered office and principal | Office No. 531, clover center, moledina road, camp, Pung
office (if any) of the Corporate Debtor 411001

6. Date of closure of Insolvency Resolution Process | 21 April 2026

7. Liquidation commencement date of Corporate | 22 April 2026
Debtor (Order received on 02 May 2026)

8. Name and Registration number of the Insolvency | Name: Mr. Rajkumar Jaiswal
Professional acting as liquidator Registration No: IBBI/IPA-001/IP-P-02598/2021-

2022/13975

9. Address and E-mail of the Liquidator, as | Address: 102, Ist Floor, Sangeetashram CHS, Saint Ramdas

registered with the Board Road, Mulund East, Above Kadams Cafe, Mumbai City,

Mabharashtra ,40008
Email Id: iprajkumarjaiswal@gmail.com
10. Address and E-mail to be used for Correspondence Address: 101, Kanakia Atrium 2, Cross Road A, Chakala

with the Liquidator MIDC, Andheri East, Mumbai —400093.
Email Id: Lig.krpl@gmail.com
11. Last date for submission of claims 22 May 2026

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai Bench has ordered the commencement of
liquidation of Kaved Realty Private Limited on 22 April 2026. However, the Copy of the order dated 22 April 2026, was
received on 02 May 2026.

The stakeholders of Kaved Realty Private Limited are hereby called upon to submit their claims with proof on or before 22
May 2026, to the liquidator at the address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

(In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a stakeholder
during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted under section 38.)

Date: 03 May 2026
Place: Mumbai

=

Rajkumar Jaiswal
Liquidator of Kaved Realty Private Limited
Reg No.: IBBI/IPA-001/1P-P-02598/2021-2022/13975



SUNDAY, MAY 03, 2026

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

BAJAJ HOUSING FINANCE LIMITED

. i " FORM A
R U oo ot o 57 o o Kelen g e Mararie o, FORM B
ranc : apital,Linit Nos. , aroun oor,SrT. NO. 3¢, o snear utieing, PUBLIC ANNOUNCEMENT (Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Morwadi, Pimpri, Pune — 411018, Maharashtra AUTHORIZED OFFICER'S DETAILS: NAME Rahul Singh /
EMAIL ID: rahul.singh4@bajajhousing.co.in MOB NO. 9978336633 & 9096259348

APPENDIX IV -A [Rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
E-Auction Sale notice for Sale of Immovable Assets under the under the securitisation and reconstruction of financial assets and

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

(Reguiation 12 of the Insadvancy and Sankrupiey Soard of feodia
{Liguidation Process! Regultions, 2016}

FOR THE ATTENTION OF THE STAKEHOLDERS OF
KAVED REALTY PRIVATE LIMITED

SRK INFRACON (INDIA) PRIVATE LIMITED
RELEVANT PARTICULARS

enfgrcgmentof the security interest act 2002 read with proviso to rule 8(6) of the Security Interest (Enforcement) Rules, 2002 1 [Name of Corporate Debtor (CD SRK INFRACON (INDIA) PRIVATE LIMITED
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor(s) that the below described immovable Brfe| _ PARTICULARS 18 o _ DETAILS > [Date of incorporation of corporate debtor | 30/10/2008
property mortgaged/charged to the Secured Creditor, the physical possession of which has been taken over by the Authorized Officer of 1, |Name of Comarate Detion | Hawed Realty Privale Limited 3~ [Authority under which corporate debfor is | Registrar of Companies —Hyderabad
the Baja;j Hous:irlg Finance Ltd (Secured Creditor), wjll be §old on “As is where is”, “As is what is”, “Whatgyer there is”_and “Without 2. |Date of Inconporation of Corporate | 02032042 incorporated/registered
?gtg(ijlgzjst?ellac?vils for recovery of the loan dues, applicable interest, charges and costs etc., payable to Bajaj Housing Finance Ltd as .EI.EEFDI. — | e —— — 4 [ Corporate Identity No. of corporate debtor |U70102TG2008PTC061615
3, |Auitharity under which Comoarate egisteae of Campanies, Fune 5 |Address of the registered office and Regd Address: 6-3-665, FLAT NO.501, Lumbini Enclave
DETAILS OF BORROWER/CO BORROWERS/ DESCRIPTION OF THE DETAILS OF E AUCTION - | SN R WM G SRR . ) oo, ey principal office (if any) of corporate debtor | Panjagutta, Hyderabad, Telangana, India - 500082.
GUARANTOR(S) AND LOAN DETAILS IMMOVABLE PROPERTY E-AUCTION DATE :-03/06/2026 BETWEEN 11:00 AM TO 12:00 4. | Carporate identity rumber/Limited | UaS2008N2012PTE142442 6 |Insolvency commencement date in respect | 29/04/2026
LAN:- H402HLT0479773 & All That Piece And Parcel Of The Immovable|PM WITH UNLIMITED EXTENSION OF 5 MINUTES liabity identity number of Comarate of Corporate Debtor
H402HHL 0478642 Property Bearing Flat No 608 Admeasuring [ LAST DATE OF SUBMISSION OF EARNEST MONEY DEPOSIT | | 7 |Estimated date of closure of insolvency | 26/10/2026
1. RAHUL BHARATHARI Carpet Area 47.48 Sq Mtrs (511.07 Sq Fts)|(EMD) WITH KYC IS :- 02/06/2026 UP TO 5:00P.M. (IST.) 5. |Addness of the Registersd Office Cfice No. 531, clover center, moleding road, resolution process
GAJBHIYE (Borrower) Enclosed Balcony Area 5.25 Sq Mtrs (56.51 | DATE OF INSPECTION:- 07/05/2026 to 28/05/2026 BETWEEN and Principal Offca {If amd of the: | camp. Pune 411001 '8 |Name and Registration Number of the | Name: Solvenza Advisory LLP
2. DEEPTHI PARAMESHWARAN |Sq Fts) Terrace Area 8.96 Sq Mtrs On 6th|11:00 AM TO 4:00 PM (IST). | Carporate Deblor | insolvency professional acting as interim | Through Authorized Signatory Mr. Prashant Jain
EZUTHACHAN (Co-Borrower) Floor, X Wing, Tanish Orchid, Survey No 491/| RESERVE PRICE: For Inmovable property Rs. 38,00,000/- fi, | Doba of closwme of Insoheancy 21 April 2026 resolution professional Registration No.:
Both At Flat No-608 Tanish Orchid, S |1/2/3/4/5A/5B/6/7, Charholi Budruk, Taluka-| (Rupees Thirty Eight Lakhs Only) Resalutian Procsss IBBI/IPE-0144/IPA-1/2022-23/50008
No 491/1/2/3/4/5a/5b/6, Haveli Pune, Haveli, Dist- Pune, Maharashtra- 412105 THE EARNEST MONEY DEPOSIT WILL BE Rs. 3,80,000/- 7 I|\l.c|||i|'|&1i|-||-, COMMmaEnceriE date | =5 Al P26 9 | Address and e-mail of the Interim Regd Add: Office No 1, First Floor, Gami Tera, Plot

(Rupees Three Lakh Eighty Thousand Only)10% of Reserve
Price. B
BID INCREMENT -RS. 25,000/- (RUPEES TWENTY FIVE
THOUSAND ONLY) & IN SUCH MULTIPLES.

| 10rdar receswed on 02 May 20246
Mamie: M. REgumer laiswal
Registration Mo
IBEI P00 /P02 08 202 1-2022/ L3ETE
| Address: 02, 151 Floon, Sangeetaahiam
CHS, Saint Ramdas Bead, Mulund East,

Resolution Professional, as registered with
the Board

TAddress and e-mail to be used for
correspondence with the interim
resolution professional

no, 45,51, Sector 6, Sanpada, Navi Mumbai-400705
Email id:solvenza.ipe@gmail.com
Correspondence Address: Office no 1, First
Floor, Gami Tera, Plot no, 45,51, Sector 6,
Sanpada, Navi Mumbai 400705.

Email: cirp.srkinfracon@gmail.com

|of Corparate Debtor

Mame and Ragistration numbes of

the Instfmnoy Professional acting

a5 Squidator

9, [Acdress and Emed of the
Liquidsinor, as ragsstenad with

Pimpri Chinchwad, Pune, Maharashtra-412105

Outstanding Amount - Rs. 46,07,642/- (Rupees Forty Six Lakhs Seven
Thousand Six Hundred Forty Two Only) as on 27/04/2026 along with future
interest and charges accrued w.e.f. 27/04/2026

LAN:- H402HHL0415518 All That Piece And Parcel Of The Immovable

E-AUCTION DATE :-03/06/2026 BETWEEN 11:00 AM TO 12:00

1. VIKAS YADAVRAO DHENDE  |Property Bearing Flat No 308 Carpet Area|PM WITH UNLIMITED EXTENSION OF 5 MINUTES ¥ : : 7T [Cast date Tor submission of daims TAT0ET3026
(Borrower) Admeasuring About 38.54 Sq. Mtrs, Enclosed | LAST DATE OF SUBMISSION OF EARNEST MONEY DEPOSIT the chmt e Fekne 1o, Mhian bl sty 12 [Classes of craditors, T any, under ciause (6] of

2. VAISHALI VIKAS DHENDE Balcony Are 2.88 Sq. Mtrs, Terrace Area 3.78| (EMD) WITH KYC IS - 02106/2026 UP TO 5:00P.M. (IST) it sub-section (6A) of section 21, ascertained by|NA
(Co-Borrower) Sq. Mtrs With Alloted Car Parking 3rd Floor | DATE OF INSPECTION:- 07/05/2026 to 28/05/2026 BETWEEN | Emall Mk iprajlumariaiswal@gmall com the interim resolution professional

Both At Flat No 20 5th Floor, Akash |Wing/building A Terra Greens Constructed|11:00 AM TO 4:00 PM (IST). 10 | Acdréss and E-mpl 10 be used Address: 101, Kanakia Atrum 2, Cross Rosd 13 [Names of Insolvency Professionals identiied

Height, Kadamwak Vasti, Near Angel |On Gat No 111 Sangwade Near, Lodha|RESERVE PRICE: For Immovable property Rs. 25,00,000/- for cormespondenca with the A, Chakala MIDC, Andher East. to act as Authorised Representative of credi-| NA

Murnbat - 400003,
| Email H-' 1 |||.h.JF|IE_'__g__|1!HiI.|E|||'|
22 May 2026

Notice 2 herehy given that the Hon'ble Matiorad Company Law Tribunal, Mumbai Banch
has ardered tho commencemant of Bgeidation of Bawed Realty Private Limited on 22 bped
2026, Hoveever, the Copyof tho gedar dated 22 April 2026, was received on 02 May 2026
The stakeholders of Kaved Realty Private Limdead are hereby called upon 10 submit thesr
clalms with proof on or before 22 May 2026, to the liguidator at the address mentioned
sgainstitem Mo, 10,

The linancial credilors Shall ubmit thedr claims with prool Dy slecirensd maans only. A
e craditars may submil the claims with the proal in person. By post ar by electonic
EAris.

Submission of false or misleading proof of claims shall attract penalties.

(Rupees Twenty Five Lakhs Only) Liguiidator
THE EARNEST MONEY DEPOSIT WILL BE Rs. 2,50,000/-
(Rupees Two Lakh Fifty Thousand Only)10% of Reserve Price.
BID INCREMENT -RS. 25,000/- (RUPEES TWENTY FIVE

THOUSAND ONLY) & IN SUCH MULTIPLES.

tors in a class (Three names for each class)
(a) Relevant Formsand https://www.ibbi.gov.in/home/downloads

(b) Details of authorized representatives NA

are available at

Notice is hereby given that the Hon'’ble National Company Law Tribunal, Hyderabad Bench has
ordered the commencement of a Corporate Insolvency Resolution Process of SRK INFRACON
(INDIA) PRIVATE LIMITED on 29/04/2026.

The creditors of SRK INFRACON (INDIA) PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 13/05/2026 to the interim resolution professional at the
address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other cred-
itors may submit the claims with proof in person, by post, or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

High School, Loni Kalbhor Pune, Eelmopld% Ravﬁ; An4n1e2x1,0F1impri Chinchwad,
Maharashtra-412201 une, Maharashtra-

Outstanding amount - Rs. 25,13,179/- (Rupees Twenty Five Lakhs Thirteen
Thousand One Hundred Seventy Nine Only) as on 27/04/2026
along with future interest and charges accrued w.e.f. 27/04/2026

Terms and Conditions of the Public Auction are as under:

1. The Secured asset will not be sold below the Reserve price.

2. The Auction Sale will be online through e-auction portal. 3.The e-Auction will take place through portal https://bankauctions.in, on
03/06/2026 from 11:00 AM to 12:00 PM with unlimited auto extension of 5 minutes each. 4.For detailed terms and conditions please refer
company website URL https://www.bajajhousingfinance.in/auction-notices or for any clarification please connect with Authorized officer.

Date: 03-MAY-2026 Place: PUNE Authorized Officer (Rahul Singh) Bajaj Housing Finance Limited
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128| Ajay Pansare, Khabaiji |AllThat Piece And Parcel Of Mikat No. 2660/1, House Area 440 Sq. Ft., Grampanchayat Pabal, Taluka Shirur, District Pune, Maharashira - 412403, Boundaries - East - Infernal Road, Sout- Open| 10.03.2026 ::L:; ﬁf':'s Hni?‘i‘ff'gﬂge'si‘fﬂﬁa';?;j;ﬁ?;_}'zﬁf'mi;:m i b:.':"ﬂ'f'zf:i';n'j" :‘fﬁfmﬂ;g Solvenza Advisory LLP Through Its Authorized Signatory Mr. Prashant Jain
Pansare Alc: Plot, West - Bhagvan Pansare'S Property, North - Internal Road. Mortgagor Name: Mr. Khabaji Raghunath Pansare Rs.288284.28 e e " far durng POVERE WS Ay Registration No.: IBBI/IPE-0144/IPA-1/2022-23/50008
0063SBML00465 PICACE Sy S SaVERty Bl i ou bRy Sl e r'",__&:"':[.mw-"r sl Date: 03/05/2026 Interim Resolution Professional in the matter of
129 Dattatray Shingote, All That Piece And Parcel Of The Property Grampanchayat Milkat No.1094, Total Area Of The Land/Site 475 Sq.Ft. Sub Registration Akole, Registration District Anmednagar, Situated At- Badagi| ~ 10.03.2026 FrEcoRe. for E'?']J?'IEE Ferdans) Regulations;-20db;-ahey ba ceamed-to. be sutimitied Placé' Mumbai SRK INFRACON (INDIA) PRIVATE LIMITED
Shrihari Shingote Belapur, Tal-Akole, Dist-Ahmednagar 422602., Boundries; East- Own Agricultural Land, West- Own Agricultural Land, North- Own Agricultural Land, South- Own Agricultural Land. Mortgagor Name:| Rs.465663.30 undersection 34.) :
Alc: 0065SBML00184 [ Shrihari S/O Maruti Shingote Date; 03 May 2026 S Isn'.."'i
130 Ramdas Gawade, All That Piece And Parcel Of The Property Grampanchayat Milkat.No.114, Total Area Adm.722 Sq. Ft, Gat No.72 A/P Deogaon, Registration District Pune, Sub Registration Ambegaon, Tal-| ~ 10.03.2026 Place: Mumbal Liquidater of Kaved HE’:;’,;M“ :ﬂ;ﬁd
NJa%%sat;g :ﬁfgggn Ambegaon Dist- Pune 412406; Boundries; East-Own Agriculture Land, West- Road, North- Own Agriculture Land, South- Own Agriculture Land. Mortgagor Name: Jayshri W/O Ramdas Gawade Rs.710305.93 B g Mot | EIEII.-FIF 001/ IP-PO 2508/ 20212022/ 13075
c:
131 | Sandeep Mashere, Chandar | All That Piece And Parcel Of Milkat No. 402, House & Cattle Shed 490 Sq. Ft., Mashere Vasti, Mashere Mala, Grampanchayat Amadabad, Taluka Shirur, District Pune, Maharashtra - 412211.| ~ 10.03.2026
Mashere, Shalan Mashere |Boundaries :- East- Own Property, South- Road, West - Own Property, North - Road. Mortgagor Name: Mr. Chandar Baban Mashere & Mr. Sandeep Chandar Mashere Rs.671283.81
Alc: 0066SBML00134
132 Manohar Ranpise, All That Piece And Parcel Of Milkat No. 528, House 390 Sg. Ft., Ranpise Vasti, Grampanchayat Ranjangaon Sandas, Taluka Shirur, District Pune, Maharashtra - 412211. Boundaries :- East- Owner| ~ 10.03.2026
Thakubai Ranpise, Namdeo | Property, South- Owner Property, West-Owner Property, North - Owner Property. Mortgagor Name: Smt. Thakubai Namdev Ranpise & Shri. Namdev Jaywant Ranpise Rs.532345.28
Ranpise, Baburao Ranpise,
Alc: 0066SBML00203 POST-OFFER ADVERTISEMENT TO THE PUBLIC SHAREHOLDERS OF
133 Shatanram Gujar, All That Piece And Parcel Of Milkat No. 0984, House 300 Sq. Ft., Ward No. 4, Grampanchayat Jambut, Taluka Shirur, District Pune, Maharashtra - 410504. Boundaries :- East - Own Property, South-|  10.03.2026
Sindhubai Gujar Own Property, West - Own Property, North - Own Property. Mortgagor Name: Mr. Shantaram Gangaram Gujar Rs.381291.05 11 L} ] 11 "
LCC INFOTECH LIMITED (“LCCINFOTECH” / “TARGET COMPANY
134 | Shivaji Parhad, Hausabai |All That Piece And Parcel Of House Property Situated At Village Karandi, Tahsil Shirur, District Pune Maharashtra - 412209. Bearing Grampanchayat House No. 681 - Construction In Bricks Having| ~ 12.03.2026 e s \
Parhad, Shantaram Parhad |Kaularu Shed Admeasuring 20 X 10 Fts, I.E. 200.00 Sq. Fts, Sub Registration, Shirur In Which The Property Situate On The Boununder: -Under: - East: Tulsiram Parhad, South : Own Property, West:| Rs.360600.18 Cnrpnrﬂtu Identification Number {cl N , » L72ZD0WEB1385PLCOT31596
Alc: 0066SBML00685  |Kataram Parhad, North: Road, The Total Area: 200.00 Sq. Ft. Mortgagor Name: Hausabai Shantaram Parhad & Shantaram Vithoba Parhad R‘E‘EiEtEI"Ed Office: P- 15__ ':-F T Hﬂﬂd. =] 5 El'ltl':l"‘;'. “fﬂkﬂ“ﬂ. WH‘;'-t EEHQE-“- }'ﬂr__].;”,q,l |n,;|.|l-_.;
135| Narayan Maruti Jaikar, |All The Piece And Parcel Of Grampanchayat Milkat No 1148/1, Nimgaon Mahalungi, Tahsil Shirur, District Pune, Maharashtra — 412209. Registration District- Pune, Sub Registration District- Shirur| ~ 30.03.2026 = B2 B . I : .
Maruti Babu Jaykar Tal- Shirur, Boundaries: A) East: Own Property B) South: Own Property C) West: Own Property D) North: Own Property The Total Area (Extent) Of The Site/Land: House 1980 Sgft. Mortgagor Name:| Rs.1511272.53 Tel No: +81-33-23570048, E-mail 1D: mﬁ@@wﬁgh_@_!ﬂ Website: M@Mﬂ_ﬁm
Alc: 0066SBML00191 | Maruti Babu Jaykar & Narayan Maruti Jaikar — - . - .
136| Subhash Babanrao Kale, |All The Piece And Parcel Of Grampanchayat Mikat No 441, At Post Amble, Tehsil Shirur, District Pune, Maharashira— 412211, Registration District- Pune, Sub Registration District- Shirur Tal- Shirur|  30.03.2026 Open Oifer for the acquisition of 4,33,34, 27 (Four Crove Thirty-Elght Lakhs Th“_'h':F':'”rurh“"'““d Two E:I”"dre'j Severiby-One) Equity Shares of the face value of Ry, - exch, being
Ranibaee Subhash Kale |Boundaries - East—Own Property West— Own Property South —Road North - Own Property The Total Area (Extent) Of The Site/Land: House 864 Sqft. Mortgagor Name: Subhash BabanraoKale | Rs.1395596.49 constituting 26.00% of the Emerging Vioting Share Capital of the LCC Infotech Limited (“LCCINFOTECH") at an Offer Price of ¥ 455/ (Rupees Four Point Fifty-Fiva Ony) Per Equity
Alc: 0066SBML00221 Share by Mr. Kunjit Maheshbhai Petel [Acquirer).
137 Abhishekh Haribhau All The Piece And Parcel Of Milkat No 1144, House 506 Sq. Ft. Registration District: Pune, Sub Registration District: Shirur Tal- Shirur, Maharashtra — 412218., Maruti Mandir Mhase Bu Tahsil Shirur| ~ 30.03.2026 R =CITieE a . e = -
Vayase, Haribhau Kisan |District Pune, Landmarks And Other Details Adjacent To Property: Maruti Mandir Boundaries: A) East : Owner Property B) South : Owner Property C) West : Owner Property D) North : Owner| Rs.1092511.67 THIS POST-OFFER ADVERTISEMENT 15 ISSUED BY GROW HOUSE WEALTH MANAGEMENT PRIVATE LIMITED IrHE MANAGER TO THE OFFER, ON EE‘:E""LF OF MR. KUNAT
Vayase Alc: Property, The Total Area (Extent) Of The Site/Land: House 506 Sqft. Mortgagor Name: Haribhau Kisan Vayase & Abhishekh Haribhau Vayase MAHE SHEHAI PATEL (ACOUIRER), IN CONMECTION WITH THE OFFER MADE BY THE ACCLURER, IN COMPLIANCE WITH REGLILATION 18 {12 OF THE SECURITIES AND EXCHAMGE
0066SBML00274 BOARD OF INDIA [SUBSTANTIALACCUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011,
138 Ashok Dnyanoba All The Piece And Parcel Of The Property Situated In Registration District: Shirur, Sub Registration District: Talegaon Dhadhare Grampanchayat Milkat No 727, Gholap Wadi Takali Bhima Tahsil| ~ 30.03.2026 o i 1 [ ; | i
Wadghule, Nilam Ashok | Shirur District Pune, Shirur, Maharashtra, 412208, Boundaries: East By, Road South By, Own Property West By, Own Property North By, Own Property The Total Area (Extent) Of The Site/Land - Total| Rs.1413588.86 This Post-affar Advertisament shouid be read in continuation of, and in conjunction with the:
N o%\?:ggﬂlfmm 560 Sq-Ft Mortgagor Name: Ashok Dnyanoba Wadghule & Nilam Ashok Wadghule a)  PublecAnnomcament daled Saturday, Jansary 05, 2026 (Public Annouwmcament’),
c: : ; ) X ; )
§ t il ntdated Th { nn n th r hied on If o Eh ieron Jii] in Financial Express {English daily)
139| Rahul Shahaji Ghadge, |All The Piece And Parcel Of Grampanchayat Milkat No. 616, Sr. No. 753 Construction Admeasuring (15" X 30’ = 450 Sq.Ft. House Construction,) And Grampanchayat Milkat No. 620, Sr. No. 657|  30.03.2026 h' DE: ﬁ?iﬂ P t”: ;131&#5 d : T I'_Jrﬁdla:'l Ja_rt"mrr_._l":lﬂ 2026, In cannection with this Offe Dl{hlq edo bﬂhﬂ Foft e-'f-.-:qu 3 Frma:.-. J.armair', f 'EDEE: ol ﬂﬁ E;:_ ; 5"":' ikl !'::I
Shahaji Maruti Ghadge | Construction Admeasuring (13' X 10’ = 130 Sq.Ft. House Construction) Within The Limits Of Grampanchayat Inamgaon, Tal. Shirur, Dist. Pune Within The Limits Of Registration District Pune, Sub| Rs.922759.27 i Adl India Edition), Jansatta {Hindi dady) (Al India Editon], Mumbai Lakshadweap {Marathe daily) {Mumbai Edition) end Durant= Barts {Regionai Bangab Daily — Bengai Edition) (Mewspapars'
Alc: 0062SBML00775  |Registration Shirur, In Which The Property Situate On The, East - Bandu Ghadge West - Ganesh Ghadge South - Road North - Own Property The Total Area (Extent) Of The Site/Land: = 580 Sq. Ft. {'Datailed Public Siatement]
Mortgagor Name: Shahaji Maruti Ghadge & Rahul Shahaji Ghadge it 2 i .
L ! i fi ith SER! pur 0 fiR o SAST) i . fo r’
140| Vikram Kisan Parhad, | All The Piece And Parcel Of Milkat No. 698, House Total 340 Sq. Ft., Ghabhari Road, Grampanchayat Karandi, Taluka Shirur, District Pune, Maharashtra - 412208. Boundaries :- East- Own Property,|  30.03.2026 c} DraftLetier of Offer dated Friday, January 16, 2025 iled and submitied with ECE'_I:'“ sudnLio the "{mﬁ'ﬂ_m of Regulation 16 1) af the SEBI | ) Reguiations (Drafl Lette E Gﬂ&_ J
Rajaram Vithoba Parhad, |South- Own Property, West-Own Property, North - Own Property. Mortgagor Name: Mrs. Bayjabai Rajaram Parhad & Mr. Rajaram Vithoba Parhad Rs.388198.26 d) Cﬂm!';l-ﬂﬁl.‘-"."'-'l o PA, DFS, DLOF dated MI:II'II'JE-}' FE[‘-'I'UHTH 09,2026 in connection with this Offer, publishad an behalfof the -'!l-I:!.]l-‘FE-'{-ﬂ TU-Eﬁ?jE!':u'. FE‘II”.:E"]' 10, 2026, in Financisl Express
B%abg(')xég;"ﬂo%mad (Englesh dady| (44 India Edifion), Jansatia (Hind daiy) (AR India Edilicn), Mumbal Lakshadwesp (Maraths daily) (Mumbai Edition] ' Mawspaoers'), Duranta Barta (Regiong! Bangal Daily -
c:
F i n i
141 Mahesh Dynaneshvar  |All The Piece And Parcel Of Grampanchayat Milkat No. 386, Khalacha Mala, At Post Ambale, Tahsil Shirur, District Pune, Maharashtra—412210. Registration District- Pune, Sub Registration District-| ~ 30.03.2026 Btﬂgall Editian Iﬁm l'._'|L!-"|I2|ur'|'l o FA, DPS' OLOF d )
Ghumbare, Lalita Shirur Tahsil- Shirur, Landmarks And Other Details Adjacent To Property: Khalacha Mala. Boundaries- East - Owner Property West - Owner Property South — Owner Property North - Owner Property| - Rs.402893.34 g)  Letterof Offer dated Tuesday, March 24, 2026, song with the Form of Acceptance-cime Acknowledgement (' Lefter of Offer')
Dl;{lapneishhg;;;izrvl\)’::e, 'I[')r;i;l'rc])éaslhﬁ:ae(hixr;ebnutzeOf The Site/Land: House 525 Sqft. Mortgagor Name: Mahesh Dynaneshvar Ghumbare & Lalita Dnyaneshwar Ghumbare & Rupesh Dnyaneshwar Ghumbare & Sheetal il Racommendations of the Independent Dinactors of the Target Company which were apgroved on Sanrday, March 28, 2076, and published in the Newspapars on Monday, March 30, 2026
Ghumbare, Sheetal i Facommendalions of the Indapandant Dinachors al tha Targat Company’|
AR vl g} Pra-Cffar Advertiserant Cum Coerigendum to the Detalled Public Statement and Deaft Latter of Offar dated Thursday, April 02, 2026 { Pre-Offer Advertisament cum Cormgendum’)
142 Dattatray Bhausaheb  |All The Piece And Parcel Of Grampanchayat Milkat No. 676, At Ranjangaon Sandas, Tahsil Shirur, District Pune, Maharashtra — 412211. Registration District- Pune, Sub Registration District- Pune,|  30.03.2026 ':‘"-'E Public Announcament, Detalled Pubdc Statement. Draft Latter I:'1-':'11.'3"- Letter of Offar, Recommendatans of the |ME[:EFI]E.‘11|; Dfﬂ:lﬂm- Pre-Offer Advestsement Cum ':I.'.If-"IQ'Er'IE'.II!"I t e
Lokhan(li-e,k?]ujithattatray '[r)ar:tsilt- Shgﬁr Bour?ds[ieih— Ejast— Own Property West — Own Property South — Own Property North - Own Property The Total Area (Extent) Of The Site/Land: House 2100 Sqft. Mortgagor Name:|  Rs.424334.95 Deteded Public Statement and Draft Lefier of Ofier, and Pre-Ofer Adveriisemeand Cum Cormigendum ane hereinaftar cofactvely refermed io 85 Ofier Documenis™)
okhande attatray Bhausaheb Lokhande i ; .
Alc: 0066SBML00201 Public Sharehalders of the Target Company are requested to kindly note the follawing:
143| Sandeep Satish Bhosale, |All The Piece And Parcel Of Milkat No. 504/3, House + Open Space 480 Sq. Ft., Bhosale Wasti, Grampanchayat Alegaon Paga, Taluka Shirur, District Pune, Maharashtra - 412211. Boundaries - East| ~ 30.03.2026 Capitalised barms used bulnot defined i this Post-offer Sdvarlisemanl shal have the méaning assgnad bo such tarms in the Ofer Dacumants
Satish Aabasaheb Bhosle |-RajendraBhosale, South- Road, West-Sunil Bhosale, North - Own Property. Mortgagor Name: Mr. Satish Aabasaheb/Abaso Bhosale Rs.462170.77 = T
Alc: 0066SBMLO00667 1. | Mame of the Targel Campany LCE bnfabech Limitsd, a public Smited campany incorporated under the préusians of Companias Act, 1956 bearng Carparase |
144| Bapu Sopan Jadhav,  |All ThatPiece And Parcel Of House Property Situated At Village Ranjangaon Sandas, Tahs| Shirur, District Pune Bearing Grampanchayat House No. 557/2 Construction Having Cement Tin Shed &|  30.03.2026 Identification Mumber LTI20OWB1REPLECOTI S, beanng Permanent Account Member 'ARCCAZSENLS allotled wndar the |
Sindhubai Sopan Jadhav, |ToiletAdmeasuring 35X 15 Fts, |.E. 525.00 Sq. Fts & 3 X 5 Fts, .E. 15.00 Sq. Fts, Bounded As Under:- East : Road South : Bhanudas Randive West : Own Property North : Dada Kolape The Total| Rs.566363.68 : : i 2 - i Th
Valmik Sopan Jadhav | Area (Extent) Of The Site/Land: House 450 Sq. Ft. Mortgagor Name: Sindhubai Sopan Jadhav Incorme TaxAct, 1381, with ibs registersd office located 2t P- 18, C.LT. Road P S Entally. Kalkata-T00014, West Benpal. !
Alc: 0066SBMLO0717 Z. |Mame ol Acquirer & PAC Mir. Kuryit Maheshbhai Pated, son of Mr. Mahesh Apabhal Patel, aged about 41 years, Indian Residend, bearing Parmanent |
145 Baban Dnyanoba All That Piece And Parcel Of Milkat No. 493, House 216 Sq. Ft., Balobachi Wadi, Grampanchayat Takli Bhima, Taluka Shirur, District Pune, Maharashtra - 412208. Boundaries :- East - Road, South-|  30.03.2026 : " I i - o |
Wadghule, Surekha Baban |Own Property, West-Own Property, North - Own Property. Mortgagor Name: Mrs. Surekha Dyanoba Wadghule & Mr. Baban Dyanoba Wadghule Rs.434370.88, Account Number APLPRO167P .ﬂ"mt&d Uneer e Income Ta:'i Act, 1961, resident at 34, Safal Vivaan-1, Near Gota Fiyover, 5G|
Vadaghule Highrwvay, Geta. Ahmedabad, Guiarat- 324581, Indsa, {Acguirer),
Alc: 0066SBML00765
4. |Name ol Manager 1o the Oifer ! ; ;
146| Vishal Balu Dandavate, |All ThatPiece And Parcel Of Milkat No. 1333, House 540 Sq. Ft., Pabal Road, Aamrai Vasti, Grampanchayat Malthan, Taluka Shirur, District Pune, Maharashtra - 412218. Boundaries :- East-Road,| ~ 30.03.2026 0 Grow House Wealih I'-.1ar'agemenl Private Limited
B:}glggggggafggggie South- Own Property, West-Own Property, North - Rahul Kadam. Mortgagor Name: Mr. BaluAlias Balasaheb Khandu Dandavate Rs.415334.12 4, |Mame ol Hiﬂiilml io Ehe Offar Sk?"m Fliariclal Sarvices Privale Limited
147 | Kailas Baburav Waghmare, | All That Piece And Parcel Of Milkat No. 450/1, House 328 Sq. Ft., Talwadi, Grampanchayat Karde, Taluka Shirur, District Pune, Maharashtra - 412210. Boundaries :- East - Ishwar Kumbhar, South-| ~ 30.03.2026 5. | Offer Details
Asha Kailash Waghmare |Road, West-Laxman Waghmare, North - Jaysing Shinde. Mortgagor Name: Mr. Kailas Baburao Waghmare & Mrs. Asha Kailas Waghmare Rs.374054.75 r i ; i
Alc: 0066SBML00891 o.1| Dt of Opening of the Offer | Monday, Agril 06, 2028
148| Bhausaheb Gajanan  |All ThatPiece And Parcel Of Milkat No. 161, House No. 360 Sq. Ft., Grampanchayat Kalwantwadi, Ambhale, Taluka Shirur, District Pune, Maharashtra - 412211. Boundaries :- East - Ankush Sankpal,|  30.03.2026 L. 21 Date of Clozsing of the Ofter Monday, April 0, 2086
Sakapa, Baby Bhausaheb |South-Agreeland, West-Subhash Sankpal, North - Lake. Mortgagor Name: Mr. Bhausaheb Gajanan Sankpal & Mrs. Baby Bhausaheb Sankpal Rs.329549.89 ; :
Sankapal 6. |Date of Payment of Considaration Friday, Apnl 24, 2028
Alc: 0066SBML00990 = ; PR ]
. . . : : ———— — 7, | Datails of Acguisition |
149 Hiralal Babaso Kale, All That Piece And Parcel Of Milkat No. 490, House 360 Sq. Ft., Shirur Road, Grampanchayat Nimone, Taluka Shirur, District Pune, Maharashtra - 412210. Boundaries :- East - Own Property, South-| ~ 30.03.2026 _ i |
i Own Property, West-Own Property, North - Own Property. Mort Name: Mr. Hiralal Babaso Kal . . E | g
Ao gy | ropert. Wost-Oun Property Nort- Oun Property.Morigagor Name: M. HiraalBabaso Kale Re 39281992 Particulars Proposed in the Offer Document (Assuming full Actuals (Pursaant to the lendering of Difer Shares
150| Dadasaheb Damodhar |All ThatPiece And Parcel Of House Property Situated At Village Ranjangaon Sandas, Tahsil Shirur, District Pune Bearing Grampanchayat House No. 925, Construction In Stone, Bricks And Cement|  30.03.2026 acceplance in ihis l]f'llri h! some of the Public Shareholders under this DII'EF:I
Shirke, Damodhar Kondiba |Having Tin Shed Admeasuring- 30 X 15 Fts, I.E. 450.00 Sq. Fts And 2 Cow Shed Each Admeasuring- 35 X 14 Fts, |.E. 490.00 Sq. Fts & 35 X 14 Fts, |.E. 490.00 Sq. Fts Bounded As Under -East: Own| Rs.465446.27 7.1] Differ Price FAEEL ¥4 580
Shirke, Ranjana Damodhar |Property South : Road West: Own Property North: Own Property Total Construction 1430.00 Sq. Fts. Mortgagor Name: Damodhar Kondiba Shirke & Ranjana Damodhar Shirke i .
Shirke Alc: 0066SBML01021 1.2{ Apgregate number of Shares tendered 4,38,34,27 11,262
151| Rahul Shivaji Fargade, |All That Piece And Parcel Of Grampanchayat Milkat No. 1352, Vard No. 6, Chakormala, Mandavgan Farata Tahsil Shirur District Pune, Maharashtra—412211., Plot Number And Plot Area: 260 Sqft.|  30.03.2026 ap A g
Shivaji Kachardas Fargade |Area Constructed: 260 Sqft., Boundaries-East: Madhukar Farate West: Self North: Yuvraj Dalvi South: Hemant Fargude Mortgagor Name: Shivaji Kachardas Fargade & Rahul Shivaji Fargade Rs.531134.28 .4 Amrﬂgam number of Shares i M 4,38,24,271 292
Alc: 0062SBML00155 741 Size of the affer (Murmders of agusy shans ¥ {004 45 904 51 3THAD
152 Ashok Dagdu Shinde, Al That Piece And Parcel Of Grampanchayat Milkat No. 559, Sr. No. 696, (Construction Of House Property Of 10'X120') Within The Limits Of GrampanchayatInamgaon, Taluka Shirur, District Pune]  30.03.2026 maltiplied by Dffer price per equity share) e =h
Tulsabai Ashok Shinde  |Within The Limts Of Regsitration District Pune, Sub-Registration Shirur, Maharashtra-412210. Boundaries :- East - Sonyabapu Shinde, South- Self, West -Self North - Self. Mortgagor Name: Mr.Asho  Rs.489123.84
c: agdu Shinde i i 1] 1
Alc: 0062SBML00584  |Dagdu Shind 151 Bharehokding of the Acquirer before the Share MIL ML
153 | Saniay Manik Thite, Manik- A That Piece And Parcel Of Mikat No. 2652, Ward No. 4, Area 264 Sq. Ft. Pabal Road, Grampanchayat Kendr, At Titvewadi, Taluka Shiru, District Pune, Maharashira- 412403, Boundaries - N4 30.03.2026 Purchasa Agreement ! Public Announcement (No. & %) (000%) ((00%)
Bhiku Thite, Vimal Manik  |Mortgagor Name: Mr. Manik Bhiku Thite & Mrs. Vimal Manik Thite Rs.389360.82 p 3
Thite Alc: 0063SBML00159 7.6 Equity Shares acquired through Share Purchase Agreement (SPR)
154 Anil Jaywant Aphale, All That Piece And Parcel Of Milkat No. 614, House Area 250 Sq. Ft., & Milkat No. 813, House Area 253 Sq. Ft., Grampanchayat Uralgaon, Taluka Shirur, District Pune, Maharashtra - 412211 30.03.2026 Numb f Equity Sha :
Lakshmi JayavantAfale |Boundaries :- East- Road, South- Own Property, West-Own Property, North - Own Property. Mortgagor Name: Mrs. Lanka Alias Lakshmi JaywantAphale Rs.381584.81 EL_D“_EF{E;_E!'_J_}. MES . ML ML
Alc: 0066SBMLOM41 b} | % of the Emerging Voting Share Capital 0.00% 0.00%
155 Rushikesh Gopale, Mangal |A|l The Piece And Parcel Of The Property H No 359 Mukhai Tal Shirur Dist Pune, Shirur, Maharashtra, 412208.250 Sft. (As Per 8 A Uttara). Registration District: Shirur; Sub-Registration: Shirul ~ 01.04.2026 -
Gopale, Raju Gopale  |MortgagorName: Mr. Raju Sopan Gopale & Mrs. Mangal Raju Gopale. Rs.968284.14 1.6 El.'llllh' Shares acquired thrauwgh Preferantial Aloiment
Alc: 0063SBML00223 - - — -— -
156 Riyaj Maner, Mubarak  |All That Piece And Parcel Of The Property Bearing Grampanchayat Milkat No. 603/B, At Post Kochi, Tahsil Hatkangale, District Kolhapur, Maharashtra - 416110. Registration District— Kolhapur, Subl ~ 01.04.2026 E:I Number of Eqult'y Shares MIL £,20.00,000
Maner, Shainaj Maner  |Registration Office — Hatkangale, Tal- Hatkangale, District- Kolhapur, Boundaries: Assessment Extract — Milkat No. 603/B; East: - Property Of Mr. Shivaji Sapkal; Ssouth: Property Of Mr. Asho  Rs.1056698.70 bl | % of the Emerging Yotng Share Capitzl 0 |
Alc: 0039SBML00965  |Gaikwad; West: Road; North:- Property Of Mr. Sanjay Jadhav; The Total Area Extent Of The Site/ Land — 1002 Sq. Ft. Mortgagor Name: Mubarak Abbas Maner. I ; g g P 0.00% 24.81%
457|  MohanLamkane, A That Piece & Parcel Of The Grampanchayat Milkat No. 333 otally Admeastring 41.63 Sq. Mirs. Which s SiuatedAt Village Vadala, TahsilNorth Solapur Disirict Solapu, Maharashira~413222] 01.04.2026 7.7| Shares Acquired by way of Opan offer
Urmila Lamkane Bounded By - Towards East - Property Of Chandrakant, Hanmant & Namdev Kale; Towards South - Property Of Dhyandeo Lamkane; Towards West - Grampanchayat Road; Towards North { ~ Rs.315966.22 ot IR wrbarnd Bl Ok '| S A e B o |'_ )
Alc: 0046SBML01027  [Property Of Mohan Lamkane; The Total Area: - 41.63 Sq. Mtr. Mortgagor Name: Mohan Popat Lamkane. a) | Numbar of Equity Shares 14,58,76, £46 11,292
15| Bairao Dhurgude, |AI That Piece And Parcel Of Area Admeasuring About 864 Sq.FL. E. 80,29 Sq, Mt Of Grampanchayat Bhuin, Tahs Wa, Distit Satara, Mikat No. 2247, Serial No.- Along Wih Consiructed 01.04.2026 b} | % of the Emerging Voting Share Capital | 85.54% | 0.007%
Alka Dhurgude Premises East Facing And West Facing. Plot No. 184, House 24 X 26 And Shed 24 X 10, Stone, Bricks, Soil Construction. Boundaries: East: Property Of Grampanchayat Bhuinj; West: Road; South] Rs.334374.49 1
Alc: 0059SBML01724  [Property Of GrampanchayatBhuinj; North: Property Of Mr. Anandrao Tambe Mortgagor Name: Bajirao Appa Dhurgude. -'EH Shares A“?_Iruﬁ afier detailed Public Statement HIHN for Sale Shares ar.'.-qulran! t“l way of Share Purchase Agreement) |
159 [rchyut Mahadev Gayakwad, |All That Piece And Parcel Of Flat No. 301 Admeasuring 570.27 Sqft. | E. 52.98 Sq.Mirs. Buiit-Up Area Alongwith Adjacent Tearrace Adm. 50.79 Sqft | E. 4.71 Sqmts. Third FloorAndAdjacenet Covered 21.04.2026 a) | Mumnber 01 shares Acguined Wi il
Pushpa Achyut Gaikwad  [Parking Adm. 150 Sqft. Alloted, In Project Known As 'Shantai Apartment' Building Constrcuted On Sr No 36 Hissa No 2/3/1 Village-Dhanori, Tal-Haveli, Dist.-Pune Mortgagor Name: Achyut Mahadey] Rs.3198565.80
Ac: 43SBMLOOTSS |Gy b) |Price of the Shares Acuired =
160 | Dhananjay Ashok Gawali, Al That Piece And Parcel O Property Standing On Land Bearing City Survey No. 457 Grampanchayat Milkat No. 394, Total Land Adm. 365 4 Sqmirs. Out Of Which 1/4Th Share Adm. 91.35 Sqmtr Witt}  21.04.2026 €] | % of the Emenging Voting Share Capital b Mil
Yashwant Ashok Gavali, [Complete Rcc Construction Thereon Situated At Village- Kasbe Mohol, Taluka-Mohol And District-Solapur; Boundaries- On Or Towards East-House Of Manik Sambhaji Nistane, On Or Towards West{ Rs.4693459.20 -
Ashok Qavali, Ashok |l aneRoad, On Or Towards North-House Of Janabai Shankar Gavali, On Or Towards South-House Of Nagnath Baban Gavali. Mortgagor Name: Dhananjay Ashok GawaliAnd YashwantAshok Gavali 7.9/ Post oifer Ehﬂl'ﬂl'lﬂldﬂ'lﬂ of -"““'Imr
A/cD:%%i?saBGn:fgyém # | Number of Equity Shares 14 38 TR 228 42011292
161 Shankar Baban Gaikwad, |All That Piece And Parcel Of Proeprty Bearing Grampanchayat Milkat No 26, Wth Land Adm. 576 Sqft. And BuaAdm. 576 Sqft. And All Construction Thereon Situated At Village- Vadgaon Ghenand Tal{ ~ 21.04.2026 B | % of e Emerging Valing Share Capilal (85, 34%| 124 52%)
Manisha Shankar Gaikwad |Khed, Dist-Pune, Boundaries- Towards Wast-By Main Road Bavale Wasti, Towards South- By House Of Kiran Baban Gaikwad, Towards West- By Sharadchandra Vidyalaya High School, Towardd ~ Rs.979280.17 =
Alc: 0063SBML00473  [North-By Internal Road High School. Mortgagor Name: Manisha Shankar Gaikwad 110} Pre and Post Offer Shareholding of Public Sharehalders
162 Dadaso Shripati Gaikwad, [All That Piece And Parcel Of Property Bearing Milkat No. 2153, AStone, Brick, Lime Or Cement Pucca House (Thatched Roof Or Roof Tiles) North Facing Brick Cement Construction, N.W.20Xs W.14=406  21.04.2026 Parliculars Pra Dliar Past Oifar Pra Oilar Posl Oitar
Vandana Dadaso Gaikwad |Sq.Ft. RoofAnd Roof Tiles Situated On Baskuli Road, Village -Wadki, Tal-Haveli, District-Pune. Boundaries- On Or Towards East- By House Of Dinkar Gaikwad, On Or Towards South- By Open Space, On| Rs.2026612.99 ol oot g i L. . = = =
Alc: 0072SBML00118  |Or Towards West- By House Of Suresh Gaikwad, On Or Towards North- By House Of Dyanoba Gaikwad. Mortgagor Name: Dadaso Shripati Gaikwad And Vandana Dadaso Gaikwad d) | Numbar of Equity Shares f 4550 8453 .00 £.85.50.093 6.65.39.701
Shivdas Bhikaji Shinde, |All That Piece And Parcel Of Property Beairng Grampanchayat House No. 581, MilkatArea Adm. 396 Saft. 1.E.36.08 Sqmtrs., Shop Adm. 220 Sqft. |.E. 20.44 Sq.Mtrs.And Constructed House Adm. 540 21.04.2026 b | 5% nf Sha Ememi inA Sh anila! e -TH FYILT
163 Pushpa Shivdas Shinde, |Sqft. .E. 50.18 Sqmtrs. Total AreaAdm. 1176 Sqft. | E. 109.29 Sqmtrs. Constructed On Gat No. 295, Situated At Village-Madsangvi, Taluka & District-Nashik. Mortgagor Name: Sushila Lahanu Sirsatfy - Rs.1032915.96 } | % of the Emerging Voting Share Capila (40.67%) vl [40.67%) 140598
S S afany Sireaih (& Pushpa Shivdas Shinde 1, Inaccordance with Requiation 22(2) of the SEBH{SAST) Rquiations, on January 03, 2025, the Acquiner corsummated the SPA, wherein the Sellers transfared the SPA Shares to the Acquirer
164|  DipakSavkar Hule, - fAl That Piece And Parcel Of Property Bearing Grampanchayat Milkat No 477, AreaAdm. 1117.2.Sq.Ft. With All Construction Situated At Vilage-Narodiphata, Pingalewadi, Landewadi Ta-Amgegaon| 21.04.2026 pest completion of open offer.
Al\lllsn(;ioasgg\ékma[;:)lg:g gistrkict-lf’lulne, Bounded As- On Towards East- By Vishnu Hule Land, South-By Shantaram Thande House, West- By Kashinath Hule House, North- By Open Space/Road. Mortgagor Name: Mand1 Rs.2361984.34 2 Invaccordancs wilk H-Egualjn:l 31410} Securilies and Exchanpe Board of India (Lesting Obligations and Disclosure Requiremanis) HEgLI".aljDEE. 2015, ncluding subsequent amendments
: avkarHule ; . ! S 4
fle s il be reclassifie by weroftheT; Campan
e Pramod Jaypal Chougule, |All That Piece And Parcel Of Property Bearing Milkat No. 1916/8/2/1Area Adm. 455.23 Sqft. With Bua 100.06 Sqft. Subhasnagar Situated At Village- Malgaon, Malgaon-Miraj Road, Taluka-Mirajf ~ 21.04.2026 EHE"ED:II: SEBI "'ODF“ HEH" ations :I'Ii & Acquirer wil be reciassified Ihemsshves as the kg of the ol
Akashani Jaypal Chougule |District-Sangli, Bounded As- On Or Towards East-By Road, Towards South-By Proeprty Of Jagtap, Towards West-By Proeprty Of Ashok Chogle, North-By Property Of Kulkarni. Mortgagor Namet  Rs.1961553.15 3, This Post-Crifer Adverfisement will gf=0 be aceessible on tha websitas of SEBI's websile accessibla g wars zabi goy.in. BSE's wehsile accassibie st wee bsaindia com, Marager's wabsile
Alc: 0039SBML00919  [AkashaniJaypal Chougule C ] .
: , : _ _ : : — accessible atwww.growhaouseweath com, and Reglsirars wetsie acocessible atwiny skylinara com
166 Akshay Bhauso Sutar,  |All That Piece And Parcel Of Property Bearing Grampanchayat Milkat No 2110, Wlth_Area Adm 2800 Sqft And Bua Adm. 1100 Sqft Situated At Village-Khochi, Taluka-Hatkangale, Dlstrlct-KoIhapm] 21.04.2026
Po_onam Akshay Sutar,  |BoundedAs- On Or Towards East-By Road, On Or Towards West-By Properties Of Shital Patil, On Or Towards South By- Road, On Or Towards North- By Road. Mortgagor Name: Akshay Bhauso Sutal  Rs.2240581.37 Izsued h'l' the Mﬁﬂﬂﬂ!' to the Offer on behakl of the ﬂ.l:ltll“'ﬂ
Vishal Bhauso Sutar,  |& PoonamAkshay Sutar.
Supriya Vishal Sutar,
Alc: 0039SBML00950 Y it = s N |
167 Ayub Imambhai Momin, | All That Piece And Parcel Of Property Bearing Grampanchayat Property No 1001 (Old No. 1585), Adm. 648 Sq.Ft. And Open Space 352 Sq.Ft. Total Area 1000 Sq.Ft. Situated At Village- Yedgaon|  21.04.2026 N . !.-‘,‘: I] l
Nasim Ayub Momin Taluka-Junnar, District-Pune Bounded By As Follows- On Or Towards East-Agricultural Land, South-AgriculturalLand, West-Road And Agricultural Land, North-House Of Mr. Pintu Khedmal. Mortgagof  Rs.2370514.18 N | ) 3 N e _
Alc: 0065SBML00946  |Name: Nasim Ayub Momin — o T -
168 Abdulgani Nabiso Tamboli, | All That Piece And Parcel Of Freehold Property With Land/Plot Areaarea Adm. 74.34 Sqmtr. |.E. 800 Sq.F.T With Complete Construction Standing Thereon At Sr No 471/21+22B/1 & 471/21+22B/2|  21.04.2026 F|' Jn i rf 1 ==
Parveen Abdulgani Tamboli, | Situated At Rammata Nagar, Kale Plot, Ring Road, Alishan Chowk, Near Bus Stand Sangli, Tal-Miraj,Kupwad,Dist-Sangli-416416,Bounded As On Or Towards North- By Property Of Momin Govekar] Rs.2939377.44 l L " % F
Ismail Nabilal Tamboli  |On Or Towards South-By Proeprty Of Mr Mahamad Sheikh, On Or Towards East- By Road, On Or Towards West- By Proeprty Of Sr No 471/21+22A. Mortgagor Name: Abdulgani Nabiso Tamboli BE AN - J
Alc: 0039SBML00910 = Y S WaY D
169 | Sundar Kisan Jorwar,  [All That Piece And Parcel Of Property Bearing (A) Grampanchayat Milkat No. 744 With Area Adm. 42.39 Sqmitrs. With All Construction (B) Grampanchayat Milkat No. 744/1 With Area Adm. 42.39  21.04.2026 w l A l 'I I_ l
Shantabai Kisan Jorwar |Sgmtrs. With All Construction Situated At Village- Kelgaon, Gopalpura, Taluka-Khed, District-Pune, Bounded As- On Or Towards East- By Property Of Mr. Bhandare, On Or Towards South- By Property Rs.2596320.85
Alc: 0063SBML00548 | Of Jadhav, On Or Towards West-By Open Space, On Or Towards North- By Property Of Mr Sukre. Mortgagor Name: ShantabaiKisan Jorwar M A N A M N
170 Chetan Chandrakant Al That Piece And Parcel Of Flat No 204, Adm 425 Sqft |.E. 39.49 Sqmtr Bua, On 2Nd Floor Of Building Known As 'Krushnai Residency', Situated On Land Bearing Sr No 127 Hissa No. 3, LocatedA{ ~ 21.04.2026 G E E T
Malwade, Namrata Chetan |Villge-Majari Bk, Tal-Haveli, Dist-Pune, Towards East-Flat201, Towards West-Passage, Towards South-Flat203, Towards North- Road Spacing. Mortgagor Name: Chetan ChandrakantMalwade Rs.1800692.99
Ao O 426 Grow House Wealth Management Private Limited
171 | Rahul Nandabai Kadam, |All That Piece And Parcel Of FlatNo. 1101, 11Th Floor, Wing-F, Adm. 533Sqft. |.E. 49.512 Sq.Mtrs. Carpet (Including Balcony)+ Terrace Area 119 Sq.Ft. |.E. 11.054 Sq.Mtrs. Along With One Open Call  21.04.2026 “H H: UE?TUUGJEHEEPTE-IEHEEH:‘
Dipali Rahul Kadam Parking Adm.Are.a 9 Sqmtrs. In Sf:heme Known As "Saheels Fortune Park", Building Constrcuted On Gat No 195(Old Gat No 1313 Moshi), Situated At Village- Borhadewadi, Tal-Haveli, Dist.-Pune| Rs.3090696.04 A—Eﬂﬁ . Priviton. E.‘IH. lscon TErTIpIE-. HmbI!-EUpE} Hﬂﬂ'lj. 5 (3 Hlﬂh'l'l'ﬂ'_l.". dhmedabad-38005 q 'EIU]EIEL India
Alc: 0143SBML00592  |MortgagorName: RahulNandabaiKadam
172 | Santosh Baburao Zingade, |All ThatPiece And Parcel Of Immovable Property Bearing Gat No. 10/1/A/1, Area 1H 08 R Out Of 0 H 02 R Northern Part Of Plot No 22 And 23 Old Milkat No. 151/ANew Milkat No.W9Z23003945,Alond ~ 21.04.2026 TEI : ""'g-l ?9353 331 E'E l'l + EI i '?9'35333582
Sangita Baburav Zingade, |With Construction Admeasuring 62.54 Sq. Mtrs Situated At Indapur Taluka-Indapur District-Pune, Sub-Registration Indapur And Bounded As On Or Towards East: Plot No. 24, On Or Towards South| Rs.3381086.89 1 il takeo
Baburav Namdev Zingade ([Plot, On Or Towards West: PlotNo. 21, On Or Towards North: PlotNo 17 & 18. Mortgagor Name: Sangita Baburav Zingade E-mail: ta VET@HFI]W“ULTEEWEEW’I-C T
Alc: 0057SBML01332 Wehbsite: www.growhousewealth.com
173 Ra_mdas Manj_are, All Thatl Piece Anq Parcel Of' Residentilal .Propgrty Bear.ing Malkat Nq. 16, Tgtal Land Admeqsuring 2223 Sq.Ft, Situa.ted At Devgaon ITaI. Barlshi, District Solapur 25.02.2026 Eﬂﬂlﬂﬂt Perzan: M Hill Shﬂh
Priyanka Manjare Boundaries Of The Said PropertyAs:- East: ShripatiManjare.West :Utreshwar Manjare.North: G.P Road; South: G.P Road. Mortgagor Name: Mr. Ramdas Tulashiram Manjare S/O Mr. Tulashiran] ~ Rs.37375.01
Alc: 0180SBHL01798 &  [Manjare & Rs.715789.49] SEBI Reg. No: INMODDOD1 3262
0180SBML01287 “ﬂ”‘ﬂﬂ]‘ P'E_".rm&ﬂ'l?rll
174 Sayabanna Gavandi, In Solapur Registration District, South Solapur Sub Registration District, South Solapur Taluk, In Kanabas, Survey Ward 130, G P No 130 Ap Kanabas Tal South, Solapur Dist Solapur With The Following ~ 25.02.2026 ¢
Gopabai Gavandi Boundaries, East By, East; South By, G Property No 132; West By, G Property No 131/1; North By, G Property No 131/2 Mortgagor Name: Mr. Saybanna Mahadev Gavandi & Gopabai Saybannd Rs.642712.36 ¥ 2
Alc: 0046SBML01905 &  |Gavandhi & Rs.95709.48 For and on behall of the Acquirer and PAC:
0046SBML02041
175 | Pravinkumar Vilas Shinde, (Al ThatPiece And Parcel Of MilkatNo 1354/1 Adm. 1500Sqft With Bua 338SqftAnd 1354/2 With Land Adm. 2310Sqft With Bua 942Sqft. PlotNo 15, [Total Land AreaAdm3810Sqft. And BuaAdm. 1280 23.03.2026 Edl‘l
Sonali Pravin Shinde  [Sqft., Opposite Latthe Polytechnic College, Near Maukli Scrap Centre, Midc Kupwad, Village-Savali, Taluka- Miraj, District-Sangli. Bounder Towards-East: Property Plot No 16, Towards South- GatNo| Rs.2330491.13 5
NcoggggsB?-lTI(;:]g1923 & [119, Towards West-GatNo 121 Towards North-By Road. Mortgagor Name: Pravinkumar Vilas Shinde & Rs.72165.77 Place: Ahmedabad Kun]ﬂ Maheshbhai Patel
You are called upon to pay the above dues with applicable interest within 60 days of this notice. Failing this, the Bank shall proceed under the SARFAESI Act to enforce the secured asset. Under Sec.13 (8), you may redeem the secured asset within the uﬂtﬂ " M-Efp' ﬂ t J EEIEE AIH][IITET
permitted period. Under Sec.13 (13), you are prohibited from transferring the secured asset by sale, lease, or otherwise without Bank'’s prior consent.
Date: 10.04.2026 For Kotak Mahindra Bank Limited
Place: Maharashtra Authorized Officer

Pune
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ARMY LAVW COLLEGE, PUNE

On OIld Pune-Mumbai National Highway (NH-4),
Saibaba Sewadham, Kanhe, Pune - 412106 Phone No: 02114-297338, 297339
Website: www.alcpune.com email: armylawcollegepune@gmail.com
An Institution of Army Welfare Education Society (AWES)
Affiliated to SPPU and Approved by BCI & Government of Maharashtra
(Permanently Non- Aided College)

VACANCY FOR REGULAR AND CONTRACTUAL FACULTY

1. Applications for the following posts are invited for BBA LLB and BA LLB curriculum as eligibility prescribed by UGC,
SPPU and BCI. The detailed qualifications, specializations and other details available on College Website www.alcpune.com

Ser Post Preferred No of Qualification Salary
No Specialization Vacancies
1.1 Assistant Professor Law 01 (Regular) LLM, NET or SET As per UGC &
(Law) or PhD in Law AWES Norms
1.2 Assi§tant Professor 01 (Regular) MA (Sociology),NE_T or | AsperUGC &
(Sociology) SET or PhD in Sociology| AWES Norms
13 Assistant Professor | Criminal Laws, Banking & Insurance Law, IPR, Constitution Law, 02 LLM, NET or SET | %57,700/-
(Law) International Laws, Family Laws, Taxation Laws, Investment & (Contractual) or PhD Consolidated
Securities Law, Labour & Industrial Law, Competition Law, CPC,
CrPC, Evidence, Bankruptcy & Insolvency Law and Company Law.
14 Assistant Professor | Managerial Accounting, Principles of Management, OB, MIS, 01 MBA or MMS, 357,700/
(Management) Case Studies in Business Environment, BRM & Basics of (Contractual) NET or SET or Consolidated
HRM and Finance PhD
1.5 College Director Preference will be given to eligible 01 MP Ed, NET or SET or [ 57,700/
Physical Education | Ex-servicemen. (Contractual) PhD OR An Asian Game | Consolidated
& Sports or Commonwealth Games
medal winner who has a
degree at least at Post
Graduation level.
1.6 Psychologist/ Female candidate will be preferred 01 PG in Psychology/PhD | % 57,700/-
Counsellor (Female) (Contractual) | (Psychology) Consolidated
1.7 Info & Tech (IT) Preferred knowledge of networking, hardware and 01 (Ad hoc) M Sc (Computer | 57,700
-Faculty software, website development and management of Science) Consolidated
ERP.
1.8 Visiting Faculty Law 03 (CHB) LLM Practicing As per AWES
(Law) (For Practical Training & Practice Oriented Subjects Advocate Preferred | Norms for CHB
like CPC, Cr PC, Evidence Law & Tax Law etc)
19 Placement Officer | Bachelor's Degree (Preferably LLB or MBA/HR 01 Bachelor’s Degree 80,000/
Marketing) @ Detailed Qualifications for Placement (Contractual) (Preferably LLB or | Consolidated
Officer given below MBA/HR Marketing)

@Qualifications & Requirement for Placement Officer
1.Essential Qualification. Bachelor’s degree (preferably LLB or MBA-HR / Marketing.)
1.1. Technical Skills.
1.1.1. MS Office (Excel, Word, Power Point).
1.1.2. Basic data analytics for preparing annual placement reports.
1.1.3. Familiarity with Linkedin and other professional networking platforms.
1.2. Experience.
1.2.1. 2-5 years of experience in placement coordination, HR, Recruitment or legal academic
administration.
1.2.2. Experience in interfacing with law firms and legal employers (preferable).
1.2.3. Strong connection in the legal field (preferable).
1.3. Legal Industry Knowledge.
1.3.1. Good understanding of types of legal employers (Tier-1 Law firms, mid size firms, LPOs
corporate legal departments, litigation chambers, NGOs)
1.3.2. Knowledge of legal industry trends, legal careers and professional ethics (preferable).
1.4. Other Essential Requirements.
1.4.1. Willing to travel for outreach meetings.
1.4.2. Flexibility to work beyond college timings during placement drives.
1.4.3. Strong follow up capabilities with employers.
1.4.4. Ex-serviceman (ESM) with clean disciplinary records & requisite experience are eligible.
1.4.6. Coordinating alumni networking.
2. Eligibility requirements prescribed by UGC, SPPU and BCI shall apply. Candidates shall send applications along with Biodata and
scanned copies of documents related to qualification/work experience by email at armylawcollegepune@gmall com by 26 May 2026.
Format of CV/ Biodata as per Annexure | & Il for Faculty and C I 1t Officer respectively are available on College website.
3. Service conditions and pay shall be as per the UGC & AWES norms. Candidate should carw aII relevant original documents with 2
passport size photos on the date of interview. Date of interview will be d to candidates separately.
4. Interview for the Regular posts will be conducted by the Selection Committee of Savitribai Phule Pune Unlver5|ty and for Contractual /
Ad hoc posts interviews will be conducted by Local Selection Committee detailed by ALC Management.
5. Regular faculty will be engaged on a permanent basis and satisfactory completion of probation period of one year.
6. Contractual appointment will be initially for one year and may be extended to two years. Performance of contractual employees will be reviewed
after successful completion of six months’ probation period.
7. No TA/DA is admissible for attending the interview.

Principal
Army Law College, Pune

PUNE CANTONMENT BOARD
PUBLIC NOTICE
It is for the information of general public that
Shri. Laxmikant Baburao Chutke & Shri. Naresh
Baburao Chutke have submitted applications
dated 22.09.2025, for deleting/removingthe
name of Shri. Baburao Munna Chutke from
General Land Register in respect of GLR Sy.
N0.390/1395 House No. 333 Sachapir Street,
admeasuring 724.00 sq.ft. Class B-3 land
held on Old Grant Terms under the management
of Cantonment Board Pune and the landlord is
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G t of India. They have submitted copies
of following documents in support of their request :-
(1) Admission Deed noted and Regd HVI-3/12173/2026
dated 16.04.2026. (2) Affidavit executed by Shri.
Laxmikant Baburao Chutke & Shri. Naresh
Baburao Chutke dated 22.09.2025.(3) Will executed
& Regd. at HVL--909/1995 by late Baburao M.
Chutke. (4) Copy of certificate from Registrar of Firms
showing names of partners of M/s.B.M. Chutke and
Sons continued after death of Baburao M. Chutke
As per General Land Register the recorded HoRs are -
(I) Ramesh Ghisulal Solanki. (Il) M/s B.M. Chutke
and sons by its partners i) Shri. Baburao Munna
Chutke ii) Laxmikant Baburao Chutke iii) Shri. Naresh

After mutation, names of the HoRs to be recorded in
the General Land Register is as under:
(1) Shri. Ramesh Ghisulal Solanki.(2) M/s. B.M. Chutke
& Sons through its partners Shri. Laxmikant Baburao
Chutke & Shri.Naresh Baburao Chutke.
Any person having any objection for aforesaid
mutation, he/she may file his/her objection in
writing to the Lands Section of Pune Cantonment
Board within 30 days of publication of this notice.
Office of Pune Cantonment Board reserves right
to revoke the mutation, if it is noticed in future that,
the applicant has suppressed/ misrepresented the
facts. Signed at Pune on this 29" day of April, 2026.
Pune
Dated: 29 April, 2026
CHIEF EXECUTIVE OFFICER,
PUNE CANTONMENT BOARD
(VIDYADHAR PAWAR)
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